LI TEM NO. 11 COURT NO. 11 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Speci al Leave to  Appeal (Gvil) No(s).34721-
34722/ 2010

(From the judgenent and order dated 29/07/2010 in SA No. 165/2010 &
SA No. 169/2010 of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

H P. MATHUR AND ORS. Petitioner(s)
VERSUS

STATE OF U. P. AND ORS. Respondent ( s)

(Wth appln(s) for exenption fromfiling OT. and office report)

Date: 14/01/2011 These Petitions were called on for hearing today.

CORAM :

HON BLE MR JUSTICE G S. SI NGV
HON BLE MR JUSTI CE ASOK KUVAR GANGULY

For Petitioner(s) Yati sh Mohan, Adv.

E.C. Vidya Sagar, Adv.
For Respondent (s) S.R Singh, Sr.Adv.
Shweta Garg, Adv.
Al ka Sinha, Adv.

555 =S

UPON hearing counsel the Court made the follow ng
ORDER
Leave granted.
Tag with Cvil Apeal Nos.9165-9172 of 2010
(arising out of SLP(C)Nos.26869-26876/2010).

(A.D. Sharnmm) (Phool an Wati Arora)
Court Master Court Master



